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Funds pending for Chhattisgarh

2931.DR. BHUSHAN LAL JANGDE: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether the funds pending for the State of Chhattisgarh is meant for the Deen
Dayal Nihshakt Jan Punarwas Yojana, ADIP Scheme, the Integrated Programme for the

elderly and the Alcoholism and Drug Abuse Prevention Scheme;

(b) whether the funds pending under above programmes/schemes would be

released immediately in the budget for the year 2014-15; and

(c) by when sanction would be granted for setting up of a composite Regional
Centre Braille Press in Raipur and for organising a division-level employment fair at

Jagdalpur, for which sanction letter has already been issued?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) and (b) Funds are released under
Deendayal Disabled Rehabilitation Scheme (DDRS), Scheme of Assistance to Disabled
Persons for purchase/fitting of Aids/appliances (ADIP scheme), Integrated Programme
for Older Persons (IPOP) and the Scheme of Assistance for Prevention of Alcoholism
and Substance (Drugs) Abuse as per norms of the Scheme and subject to completeness of
proposals / documents received. However in case of deficiency in documents, the grant is

released only after rectification of the deficiency.

(c) State Government of Chhattisgarh has agreed in principle only to set up a
Composite Regional Centre in Chhattisgarh. However, other details like city and location
are to be finalised by State Government. There is no sanction for organising a division-

level employment fair at Jagdalpur.
Research and Development activities for differently-abled people

2932.SHRIMATI JAYA BACHCHAN: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether Government has undertaken any Research and Development (R & D)
works for developing new technology for the benefits of the differently-abled people;

(b) if so, details of ongoing R & D activities along with the budget allocated;

(¢) whether Government has set up/proposes to set up National Centres/Adarsh

Vidyalayas/Special Schools for blind, deaf and dumb persons in the country; and



